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No.SH(S)1/8/2020/94-(A)

Copy t0:-
i

10.

- The Commissioner and Secretary to the Government of Meghalaya, Health .h“-.
‘Welfare Depanment for kind information.

. The Director, Food Civil Supplies & Consumer Affairs, Mcgha] 1y for in

Affairs for information and necessary action. In this connection, you are mqliutad to limit

P.S to the Chief Secretary to the Government of Meghalaya for kmd information 55@% .
Chief Secretary. W W, Ao
P.S to the Addl. Chief Secretary to the Government of Meghalaya, Home.
Department for kind information of the Addl. Chlef Secretary.

. P.S to the Addl. Chief Secretary to the Government of Meghalaya, Political D p: tment

kind information of the Addl. Chief Secretary

Commissioner of Divisions, Khasi, Jaintia and Ri-Bhoi Districts for kind inf
The Commissioner of Transport, Government of Meghalaya for fi

and necessary action. B
The Superintendent of Police, East Khasi Hllis District for kind information dl;'nebeﬂmy-:
action.
The Director of hafom‘aatwn and Public Relations, Meghalaya for mfnrmahon and fﬁ-
cause wide clrculation, Press Release and giving publicity through fixed loud speaker.
Chmrpemn-cum-fhdamgmg Director, Meghalaya Energy Corp-oratlon Limited, Corpora

Officials and staff of the Collection Centre in the Community Hall of each Incalily o
the barest minimum, to coordinate with the concerned Rangbah Shnong/ Headman

and to ensure strict compliance to social distancing of minimum of 1metre and other
Adwsunes of Health Department.

. Director of AH. & Vety. Department, Meghalaya for kind information and necessary

action. {Llsl Enclosed)

. Director of Horticulture, Meghalaya, Shillong for kind information and necessary acm:-n

with reference to this Office Letter No. C&S.7/2020/300, Dated 9" of April, 2020. M/
laijop Emerpnse, Sncwdmp Building, Umsohs illm may open on the 20° of
2020 (Mmday}, 20

‘of April, 2020('1"!! :



